High Court of Jammu and Kashmir

A

(Office of the PPUHHRI General at Jammu)

Dated:- ‘C// APV AL

In terms of guideline No. 6 of “the Scheime / Guidelines fdr the
appointment of Research Aszisiants to the Chief Justice /Judges in the
High Cowrt of Jammu and Kashmis” notified vide Notification No. 578 dated
30.08.2016, the term of engagement of the following Research Assistants is
extended by a further one year with effect from the date of expiry of their
existing terin as stated in Col, No. 4 against their respective names: -
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s | Name and re sidentiai address Date of Ioining ‘Date of expiry of
No existing term of
N ehgagement
| -4-
© Research Assistants Fugag: i Court 0
1. | Shi l\'ollammafl Ayoub My Sio Shri Al L 15022007 14.02.2017

l“'mlmmnum Mir R/e Chubar, Pattan, Distiict
2 Ms. /\nu (hmalf /0 Shri Krishan Singh | 09.02.2017 08.02.2018
Charalk R/o Kaly Chak (lalio Chak) Mesr
i L BENL Tower dammy, R S
3. | Ms. Farheen Muthnq 0/ Shri | 10.02.2047 09.02.2018
G.N Mushtag, Mustafa Colony, Near Zum
Zum Complex, Srinagar;

A Saima Asiral 1570 Malaminad Ashear o |14 623617 T T R0 30 a T
,‘ Buchpora ‘mnarm Y
T Ry Pran Djo Shri Fran 1l hokout, | 09022017 o
e LNO.30/ Vivek Nagar Paloura, Janw; | S B
0. Pooja  Jamwal D/o Shri Manjeeat umh P 1022007 13.02.2018

»mkmm 725-E "nm.\ C olony, Jammu,

dalp” ’l UG 7(” )’

1| Ms. Nazia Pashid Djo Mr. Abl ;nqmd} H"‘O;;.,’z_m?' - lozosoois
kakroo 1i/o Bemina o o

The candidates shall furnish o frosh wmlmm!fmg ‘before the Re*qu strar
General in terms of guideline No. 8 of Nrnnu ation No. 578 dated 30.08.2016 as
per Schedule-1 of the Guidelines under refere :nce, within seven days from the

date of this mrer failing which their term of engagement shall not be extended.

By Order
’ 1/ / \\)\

(s dmay Dh(u)
Registrar General
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Copy to the:-

L. Principal Secretary to the Hon'ble Chief Justice.
2. Secretary to Hon'ble Mr. Justice

........ for information of His Lordship.
3. Registrar Vigilance, High Court of JE&IC, Jammuy
4. Registrar Judicial High Court J&¥, Jammu /Srinagar.
....... for information and n/a please.
v 5Tentral Project Coordinator e-Courts, High Court of J&K,
Jammu for uploading the same on the official website of the
High Court.
6. Chief Accounts Officer, High Court of J&I, Jamimu,
Accounts Officer, High Court Wing, Jammu / Srinagar.
8. Concerned Fesearch Assisiant .
...... for information ancd necessary action
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Registhar General
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